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Title: Discussion on the motion for consideration of the Rajiv Gandhi National Aviation University Bill, 2013 (Bill Passed).

THE MINISTER OF CIVIL AVIATION (SHRI AJIT SINGH): Madam Chairman, with your permission, I beg to moves:

"That the Bill to establish and incorporate a national aviation University to facilitate and promote aviation
studies and research to achieve excellence in areas of aviation management, policy, science and technology,
aviation environment, training in governing fields of safety and security regulations on aviation and other
related fields to produce quality human resources to cater to the needs of aviation sector and to provide for
matters connected therewith or incidental thereto be taken into consideration."

Madam, the Bill proposes setting up a National Aviation University as a Central University under an Act of Parliament
at Indira Gandhi Rashtriya Uran Akademi Campus at Fursatganj, District Raebareli, Uttar Pradesh.

In 2006, Kaw Committee had recommended setting up of a National Aviation University in India. The 12th Five Year Plan
Document also made a similar recommendation to augment qualified and trained manpower for aviation sector in India.

India is poised to be amongst the top three aviation markets in the world within next two decades. Its implied demand
requires skilled human resources to upgrade and operate infrastructure across segments such as airlines, airports, ground-
handling, cargo operations, maintenance, repair and overhaul etc. There is a virtual vacuum in the field of operational
research in civil aviation and absence of credible institutions imparting specialized technical and managerial training in air
transportation, safety, security and regulatory areas. There is lack of standardization of the quality of such education and
training. Affiliation and academic supervision by a Central University is, therefore, a necessary investment in human
resources and is critically required for civil aviation sector in India at this juncture.

It is proposed to set up National Aviation University on a piece of land available with Indira Gandhi Rashtriya Uran Akademi.
Prime reason for selection of location is availability of the land of 26.35 acres and infrastructure in IGRUA campus.

The object of the proposed legislation is to establish a Central University as a society set up as an autonomous body
under the administrative control of Ministry of Civil Aviation to promote aviation education, training, research and extension
work. It shall be the endeavour of the University to maintain an international character and the highest possible standards
of teaching and research. The Central Government will support the cost of setting up the proposed university with an
estimated Central Government funding of Rs.202 crore in Phase-1, 2014-2019, on the land available with IGRUA. The
capital expenditure would be Rs.145 crore, recurring expenditure is Rs.170 crore, revenue generated is Rs.113 crore,
project outlay total is Rs.202 crore. The academic session of the NAU is proposed to be started by September 2014.

Madam Chairman, I believe and most hon. Members believe that it is time to set up a world-class university in the aviation
sector. I would also like to request the hon. Members to pass this Bill without discussion so that many more members may
get an opportunity to participate in the business to be conducted in the next two hours today.

PROF. SAUGATA ROY (DUM DUM): Madam, I want to make a five-minute submission on this.

MADAM CHAIRMAN : Motion moved:

"That the Bill to establish and incorporate a national aviation University to facilitate and promote aviation
studies and research to achieve excellence in areas of aviation management, policy, science and technology,
aviation environment, training in governing fields of safety and security regulations on aviation and other
related fields to produce quality human resources to cater to the needs of aviation sector and to provide for
matters connected therewith or incidental thereto be taken into consideration."

Shri Ananth Kumar.

SHRI ANANTH KUMAR (BANGALORE SOUTH): Madam, I think this is a very important Bill and it merits a debate in the
House.

I am really surprised why our hon. Civil Aviation Minister has brought this Bill so hurriedly. We thought that before bringing



the Aviation University Bill, he would be bringing a Bill for setting up a civil aviation authority in the country. When there is
no civil aviation authority in India and suddenly he brings this Aviation University Bill, it is like putting the cart before the
horse.

We want to have a regulatory authority in place first. We have the Medical Council of India, we have the University
Grants Commission, we have the AICTE first before starting universities, engineering and medical colleges. And here the
hon. Minister of Civil Aviation is indulging in a vice versa activity and I am surprised at this.

Our hon. Parliamentary Affairs Minister Kamal Nathji is here. There are many other important Bills, more important
than this Bill, which are pending. Today being the last day of the session, I do not know what is the priority of Chaudhary
Ajit Singhji for bringing this Bill? We have the Indira Gandhi National University for Women Bill which is listed for today. We
have the Seeds Bill which is a very important piece of legislation for the protection of farmers from exploitation by seed
manufacturing and marketing companies, which is not getting any priority. We also have Child Labour (Prohibition and
Regulation) Amendment Bill pending since 2012. We have the Lokpal Bill pending. We have the Women's Reservation Bill
which our leader Shrimati Sushma Swarajji has incessantly fought for. But unfortunately, Ajit Singhji, before bringing a Bill
on civil aviation authority has brought this Bill of Aviation University.

I am also amazed and surprised that this Aviation University is slated to be established in Fursatganj of Raebareli.
Raebareli is an aviation desert. We cannot have an aviation university there. If at all there is a place in this country where
you should have an aviation university, it is the aerospace capital Bengaluru.

...(Interruptions) Why Bengaluru? ...(Interruptions) There are 2-3 important factors. Firstly, we need to have an airstrip;
we need to have an airport; we need to have a training command; we need to have air force command; we need to have
all those facilities. Bengaluru has four airstrips — we have HAL airport; we have Jakkur airport; we have Yelahanka airport
and we have a new international airport, which has been named after Nadaprabhu Kempegowda. If there is one city where
we have four airstrips of international standards, it is Bengaluru.

I want to draw the attention of the Civil Aviation Minister that Bengaluru being the aerospace capital of India, we
have ISRO there; the headquarters of Indian Space Research Organization is in Bengaluru. The only aircraft manufacturing
facility, Hindustan Aeronautical Limited, HAL is situated in Bengaluru. We have the National Aeronautical Laboratory, NAL,
which tests R&D in modern aircraft and helicopters is in Bengaluru. We have three Defence and Air Force Organizations in
Bengaluru — one is Deference Research and Development Organization, DRDO, Aeronautical Development Agency, ADA,
and Aeronautical Development Establishment. That means, the entire country's aeronautical prowess, aeronautical
capability is situated in one city, Bengaluru. When Bengaluru is the aerospace capital of India, Fursatgang and Rae Bereli
are aviation desert. You even do not have proper airstrip there. ...(Interruptions)

AHTUT ABNGAT & 31U 3ol dId €6 3 23T ADA &
€| (curen)
MADAM CHAIRMAN: Please be seated.
...(Interruptions)
Ul HABIGA SId MU =T 3MTST, Ad 30U 3ol JId 336,
€| (caguren)
MADAM CHAIRMAN: Take your seats.
...(Interruptions)

SHRI ANANTH KUMAR: Shri Ajit Singh Ji knows and understands that for development of backward area, you need not have
Aviation University there; you need to have schools, colleges, roads and others. Rae Bareli and Amethi do not have the
basic infrastructure. ...(Interruyptions) Madam, to establish Aviation University, you require trained manpower. In Bengaluru,
we have IISc., IIIT, many engineering and IT colleges, and also the IT giants. You know that after year 2000, Y2K, the
entire aviation systems have been transferred to terrestrial, to CNSATM — Air Traffic Management, Communication,
Navigation and Surveillance, etc. ...(Interruptions)

FNTafcr ABIGA & 31U a1 3 ol &b fore Fier oftfSres,

€| (craeror)



SHRI ANANTH KUMAR : Therefore, I urge the hon. Minister. ...(Interruptions)
MADAM CHAIRMAN: You can demand for your place also.

SHRI ANANTH KUMAR : Madam, my request to the hon. Minister and the Government is that he may change the location of
the University; and from Rae Bareli and from Fursatgang, you can bring the Aviation University to the aerospace capital of
India, Bengaluru. That is my request.

One more strong objection that I am raising is that the Aviation University is being named after our late Prime
Minister Shri Rajiv Gandhi. I have nothing against Shri Rajiv Gandhi but at the same time I want to bring to the knowledge
of the entire august House that in the Central Government schemes, there are six schemes named after Shri Rajiv
Gandhi...(Interruptions) In State Government Schemes, there are 25 schemes named after him; 23 sports and tournaments
are named after Shri Rajiv Gandhi. Stadiums, airports, universities, awards, scholarships, national parks, sanctuaries,
museums, hospitals, medical institutions, roads...(Interruptions)

MADAM CHAIRMAN : This is not the way. Please sit down.

...(Interruptions)
AN ABIGAT & ST 3MUDT ofd? 3MEST, dd MU dlcT AdDd 3|
€| (et
AUl ISR & 3 Jo SIS,
3€ | (caerrst )
FMTUfer AI81G= ;& 31U NSt ABaToIfes 2Ray)
3€ | (carderrst )

SHRI ANANTH KUMAR : I am not yielding.

Madam, I want to clarify that I have nothing against Shri Rajiv Gandhi but at the same time 444 institutions, universities,
roads, bridges, canals have been named after Shri Rajiv Gandhi....(Interruptions) 1 understand if Shri Kamal Nath ji, Shri
Veerappa Moily ji and Kumari Selja ji indulge in ...* and ...* but I do not understand why Shri Ajit Singh ji is indulging in ...*
because Choudhary Charan Singh ji always fought against Congress. He was one of the top leaders of the non-Congress
Movement in this country. Having that legacy, I do not understand this!

I want to humbly suggest to the hon. Minister that if at all we want to name, we can name it after Mahatma Gandhi, Swami
Vivekananda, Bhagat Singh, Chandra Shekhar Azad, Sardar Vallabhbhai Patel, Subhash Chandra Bose, Baba Saheb
Ambedkar, Rani Jhansi Laxmi Bai...(Interruptions)

AU ABIGAT & TeiloT J6 SISy dR-aR B3 3061l 3Bl oIl &) Wil do Sy
€| (caremrot )

Aufer ABIG & VA AbIeKhl Balr icedt a1 ordl 3 witer do sse; This is not proper.
€| (caremrot )

SHRI ANANTH KUMAR : Madam, at the same time, if at all our hon. Civil Aviation Minister wants to name the university
with an aviator politician he can name the university after Biju Patnaik. Biju Patnaik was such an aviator who even flew
aircraft with President Sukarno on board but unfortunately I do not understand this mentality of ...x

Today, I am urging the hon. Minister that we really need to have the university in Bengaluru because of the faculty, training

facilities, atmosphere and because of various other factors that are there. I genuinely feel this because you require people
from Singapore to come in; people from US to come in and you require people from boeing and airbus to come in. You have
to work on simulators. I do not know how all these faculty members can come to Raebareli ! They can easily come to
Bengaluru and impart education.

Not only that, in all these organizations, from HAL, NAL, ADA ADE, DRDO, Indian Institute of Science to IIIT, if you
want to take faculty for the university, it is a matter of great ease. But in any other destination, in any other location, it is



very difficult. At the same time, I also want to tell our hon. Civil Aviation Minister that we had a great engineer statesman,
Sir M. Visvesvaraya.

18.00 hrs.

Sir M. Visvesvaraya, whose centenary was in 1959 was attended by none other than Pt. Jawaharlal Nehru, as Prime
Minister of India. Sir M. Visvesvaraya was awarded Bharat Ratna. He was the pioneer of Indian aviation industry. He laid
the foundation for HAL. Therefore, the University should be dedicated to Sir M. Visvesvaraya's memory. That is my
requesta€| (Interruptions). We had started an aerospace club and that aerospace club is also working in Sir M.
Visvesvaraya's hame only.

When the hon. Minister is moving this Bill, I do not want to go into the details of Director-General of Civil Aviation;
what the Standing Committee has said; how the DGCA is working; how many vacancies are there; and what are the pitfalls
in that regarding safety, maintenance and airworthiness.

ATUfel ALIGAT & 3[oTod PAR Sif, TP fBrolc SR B: TST 318 3| Al AR IGTol AT ?

oflerctt e Faer (fafden): S ao @6 e a ...(=awer)

THE MINISTER OF URBAN DEVELOPMENT AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI KAMAL NATH): Madam,
we have three more Bills.

Asufer dlcan : anft A1 9 w6 a® 961 S 3) ad am A wsft et w2 oy
Sil JToTof1RI G 3ol UL feIf3ae 9 Soll a1s, d PURIl A UCel U2 3 ADH 3|
€| (cauron)
AN ABIGAT | HATolollRI AGTA MUA 3 I oldl B
€| (cauron)
SHRI ANANTH KUMAR : Madam, I do not want to go into the details of Standing Committee regarding the functioning of
DGCA.
SHRI AJIT SINGH: We are not discussing these things.

SHRI ANANTH KUMAR : We are not discussing this but at the same time, in the Objects of this Bill, you have said that you
require a Civil Aviation Authority and to have a Civil Aviation Authority, you require a civil aviation Bill. But without bringing
the Civil Aviation Bill, you have brought this Aviation University Bill.

The hon. Minister also knows that aviation industry is growing with 130 per cent growth rate. When 130 per cent growth
rate is there, I would request him to change the location from Fursatganj Raebareli to Bengaluru and name this Aviation
University in the name of Dr. Mokshagundam Visvesvaraya.

oft dictog AR (wionwl): Fcoilzr FUfT T8GR, i gaa 9lfc 3 dcion; smuel AT Aa el eI fwrerer frafencrr e 2013 w
dicTol T 3[R f&ar, $AP R1e i 3IUdT a5 SR Ydbe DT &) a2 Ak DRI ddl it =&t 35 3| sodiol a8 dar ar &b Ko off fdkiw
38 &, 88 3A R [SAD9Iel ofdl Dl dlioit bt 2w 3 8ft ALt ared g3 ofty ga1 ol Al A 8l o1 &) S Aol 9 Bl SR & dl & $A [AERID
Bl Gaolls TP A kol DA §T UG W Dol AN b T Bra badl, Ieha sk AMRRET QeNibt Jveror A SR e Afem
firafdererT dem $AP Usel Jgd A AeATel Jof| 3 Sorp! foRYel ofdl B, cifcbol A WA &I & S8l frafdercr Fclo! aiféu, Sief feetrordde
IcTol TAIfdY) I IS & b B3 A [USS SelIb &) A IR 3R Wical 81 DI da1dl Brcin, cliell oI ASPIR frcien My iz off &iqf o1
WRIG BB [FAR HifSTe, o 6 REtt, Pt aw & M 38| Ta A B $ADT «ia 34,
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* SHRI R. THAMARAISELVAN (DHARMAPURI) : At the outset I congratulate the Hon'ble Minister for bringing the Bill
titled the Rajiv Gandhi National Aviation University Bill, 2013. The government has brought the Bill at an appropriate time



when the country is witnessing indiscipline in our aviation sector. We have been reading in newspapers frequently of the
aircrafts skidding off the runway, recurrences of near collusion, indiscipline within the aircrafts during flying, etc. So, the

present Bill is in the right direction to bring in accountability in our aviation sector.

Why I said the Bill is in the right direction is because India would be the third largest aviation market by 2020 and it is
expected that the country's airports would be handling 336 million domestic and 85 million international passengers with
projected investment to the tune of US$ 120 billion by 2020.

The Civil Aviation Sector is facing acute manpower shortage, especially in the technical cadre. As per estimates of the sub-

group on Human Resource Development for the Civil Aviation Sector, India would need 5,400 pilots.

Similarly, the demand for Aircraft Maintenance Engineers and Air Traffic Controllers would rise with the increasing number
of flights and the new airports. Given a population of more than one billion plus, the requirement for the technical
manpower appears inconsequential, but the low supply churn out rate of quality technical grade personnel might

perpetuate an undermanned Indian aviation sector.

There are around 40 approved flying training institutes in the country out of which 17 are functional. The training of
commercial pilot is a time consuming process. At present, only 100 pilots graduate from these flying schools every year. On
the short term demand basis there would be requirement of at least 150 pilots per year as replacements for retirements

and normal attrition.

Therefore, the country must be ready or equipped to face the above challenge and I hope the present Bill will meet the

above aspirations.

Clause 3 (3) of the Bill provides for establishing or maintain campuses and centers. What I wish to mention here that one
such regional centre may please be established at Chennai, to cater to the needs of the students of the southern region of
the country who are interested to study in aviation sector. I would like to stress upon the Hon'ble Minister that all the
centers which the government intends to set up, should be under the direct control of the government and no affiliation

should be granted for establishing institutions under the said Bill.

When we are talking about our aviation sector, how can I ignore our national carrier;, Air India. I am happy that the Hon'ble
Minister is taking special attention to make Air India a profitable organization and I am sure that the Air India is showing
the signs in this regard. However, I would like to bring to the kind notice of the Hon'ble Minister that Air India is still not
operating in profitable routes both domestic and international. I have heard that if Air India operates some international
routes which are not presently used by Air India, Air India can earn handsome revenue. Therefore, I urge upon the Hon'ble
Minister to direct the Air India to undertake a study to find out the feasibility of operating aircrafts to routes which are not

operated as of now. With this I conclude and support this Bill.

off slizxaomer a3 (CIl): Jvmufer s1dicen, ofta selt scier fuiroror frafdencrr faders, 2013 et Frorofier sid Sft & @2 sme 3, s3>
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PROF. SAUGATA ROY (DUM DUM): I shall be very brief. I have nothing against the Bill to set up the Rajiv Gandhi National

Aviation University at Fursatganj, Raebareli. Our late Prime Minister, Rajiv Gandhi, was a commercial pilot who had
obtained a Boeing licence. When he was Prime Minister he had set up the Indira Gandhi Rashtriya Uran Akademi at
Fursatganj, Raebareli. There is a basic infrastructure there. The new University would be set up on that land at a cost of
Rs. 202 crore. There is a need to standardise aviation training in this country.

I represent a constituency, which has the Kolkata airport. There are many fly-by-night operators. Somebody teaches you
maintenance of the aircraft; and somebody teaches you how to be an airhostess. So, there is no standardisation in training
and education as far as civil aviation is concerned.

It has many aspects, like cargo handling, airport handling, flight safety, etc. I do not want to go into that. There is a
need for very specialised training. For instance, take the job of air traffic controllers. They perform a very technical work.
But there are no institutions to train people in that.

So, an idea of an aviation university is a modern and forward-looking idea, considering that India is soon going to be
the third largest market for airlines in the world. &€} (Interruptions) Please allow me another two minutes to put forth a
small problem.

There is this Airports Authority of India. It runs many airports. The Government has already given four airports to the
private sector. Two companies, the GMR and the GVK, made a loot in these airports. We know from the CAG airport what
looting has gone on by the GMR in the Delhi airport. In Kolkata, there is the Netaji Subhash Chandra Bose International
Airport. This was modernized by the Airports Authority of India at a cost of Rs. 2,300 crore. The new modernized airport
was inaugurated by the President of India. The Minister of Civil Aviation was also there. Our Chief Minister was also there.

It was inaugurated on 20t" January this year.

The Chennai airport was also modernized by the Airports Authority of India at a cost of Rs. 2,150 crore. Now, the
Minister of Civil Aviation is thinking, under pressure from the Deputy-Chairman and other members of the Planning
Commission that these airports are to be privatized. These two airports were modernized at the cost of the exchequer. He
is also planning to privatize Guwahati, Lucknow, Jaipur and Ahmedabad airports. I am totally opposed to handing over
these airports, built at State cost, to private parties.

As far as maintenance is concerned, you can outsource them. But the management, ownership and operation in
these airports must be in the hands of the Government.

Madam, please permit me to speak for one more minute. Any asset built with the State money should not be given to the
GMR, GVK-type private entities. On behalf of the workers of the Airports Authority of India, I want to inform this House this
thing. I seek the support of all of you to oppose the plan for airport privatization. The workers of the Airports Authority will
ultimately have to go in for a straight confrontation, total strike from November if the hon. Minister does not give up the
anti-people policy and if he goes on to privatize State Airports.

With these words, I conclude.

SHRI SHARAD YADAV (MADHEPURA): Madam, I support Prof. Saugata Roy on this issue....(Interruptions)
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* Speech was laid on the Table
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MADAM CHAIRMAN : Shri T.R. Baalu, do you want to speak?
SHRI T.R. BAALU (SRIPERUMBUDUR): Yes, Madam, I want to speak.

Madam, at the very outset, I would like to say that I would like to support the Bill brought forward by my friend Shri Ajit
Singh, the Civil Aviation Minister pertaining to the establishment of a National Aviation University at Raebareli in the name
of one of the greater leaders, the late Shri Rajiv Gandhi.

While supporting the Bill, I would only say that a proposal of Greenfield airport in my constituency in Sriperumbudur for
which even though land is available, the Government of India is simply glossing over the issue for more than four or five
years. Madam, I demand from the hon. Minister to set up a University campus in Sriperumbudur where the Rajiv Gandhi
Memoirial is there.

Secondly, as far as Chennai airport is concerned, there is a lot of hue and cry as if it is going to be privatised. In this regard,
I would request the Minister to react while replying.

Thirdly, the most important issue which is pending for more than four or five years is that many NGOs, the Government and
the local representatives of State Legislature and the Members of Parliament have tried to convince the Government of
India to see that Madurai airport is named after Muthuramalinga Devar, who was the then Member of the Constituent
Assembly, a great patriot. I want to know whether the Minister would name Madurai airport after Muthuramalinga Devar.

These are my submissions. I would request the hon. Minister to respond.

3iroft srsiot 2wt dreraret (ipoR): 3 i stielt Jrecer fotrerel RrafdererT ke, 2013 & ide 3 MG IHSI X DI AT 3 -
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3 eifePRd 8l 33 8, s3I it 531 frafdencrI 3 srerrer Blet aIfav |
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4, fpirotol & &I 3 ealiciil ez #ff Fenfia 2l 1B #ft 31 fafdencr o1 SIqIfePR glol aIf3u |
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SK. SAIDUL HAQUE (BARDHMAN-DURGAPUR): Thank you, Madam. My first submission to the hon. Minister is that the
University should be established in Kolkata and in the name of Netaji Subhas Chandra Bose.

My next submission is this. Whose interest this University is going to be established? A large number of private institutions
are there which provide aviation education and training, which are not up to the mark. This University is being established
to give recognition because the Statement for Objects and Reasons states that this would give affiliations to the private
institutions. Whose interest would be served by this?

The other submission is this. Why not this University be under the Ministry of HRD? Who will assess and accredit this
University? If this University is giving accreditation to other universities, who will do its accreditation? What would the
Ministry of Civil Aviation do accreditation? Giving accreditation would be regarded as substandard. Experience shows that in
Sriperumpudur, the Rajiv Gandhi National Institute of Youth and Sports was established. The UGC declared it as
substandard and blacklisted. Now, they are going to make it as a centre of excellence.

What is happening in civil aviation industry and sector? It is totally destroyed because now Air India is almost dead,
functioning under a massive debt burden and huge loss. Who is responsible for that? The Ministry of Civil Aviation is
responsible for that. We had to spend Rs.50,000 crore for buying 68 aircraft. My point is this. Air India, which is the market
leader in India with 42 per cent share, has totally been damaged and destroyed. Foreign players are coming into the civil
aviation sector. Now, the Minister is inviting FDI in civil aviation industry. What is the ground reality? At present, in
handling, cabin crew, pilots, etc. outsourcing is there; there is a source of privatization.

My hon. submission is this. As has been dealt by other hon. Members, this Ministry is going to privatise Kolkata, Chennai
and other airports. Still we oppose that. What will happen is that in this University also, which was built with so much of
public money Rs.202 crore would be given to the private players. That will be the reason. So, I would request the hon.
Minister of Civil Aviation, do not go to run the University, run the flights on right time because flights are not flying on time.
If such university is to be built, let HRD Ministry do that. There are so many universities. These kinds of new courses can
be taught there. You need not go in for setting up this university. You please run your Ministry in a competent manner so
that this profitable PSUs can compete with others.

With these words, I oppose this Bill.
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SHRI S. SEMMALAI (SALEM): Madam Chairman, the setting up of a Central University exclusively in the Aviation sector is
very much needed to enhance the image of the Indian Aviation sector. But I would like to point out one aspect to our hon.
Minister of Civil Aviation.

I would like to emphasize that the proposed university should have included a provision for a real tie-up between the
university and the industry. This is very important so that the students coming out of this university would have a sound
practical knowledge of aircraft maintenance.

Madam, as per this Bill, this university would confer degree and diploma to students. But there is a provision in this Bill
which states that at any time, on evaluation, the given degree and diploma can be withdrawn. Can any university withdraw
the degree given to students? On what parameters can this be done? I would like to know whether any such provision
exists in any other university today. The hon. Minister should reply to this question.

I would like to say that there is nothing wrong in establishing a university in the name of illustrious leaders or in the
memory of departed leaders. But while doing so, we will have to ensure that such institutes should be Centres of
Excellence. I would like to draw the attention of the hon. Minister that the university started in Sriperumbudur in the name
of our late Prime Minister Rajiv Gandhi is one of the institutions which has been derecognized by Tandon Committee for
want of quality education and lack of infrastructure and last year we have passed a legislation to convert it into an institute
of national importance. The same fate should not happen to this university also. This is my concern. So, it must be ensured
that the proposed Rajiv Gandhi National Aviation University excels in all fields. As far as priviatisation is concerned, we
oppose privatization of the Indian Aviation sector.
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fAfores of ol suléc WIS @I 36 b=l &) dol $Ulde Wise 591, cio i qaiferdt sl TS[bolel| 3oalol adifeict s ualdb9rel &b W2 3 Dl 3|
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Wonderful! It is very unfortunate. So, Madam, I would like to appeal to the Government of India, particularly, the
present Union Minister of Civil Aviation, Shri Ajit Singh, to set up a domestic airport at Kokrajhar immediately.

JrTfel ABIGAT & 3 U2 Sie2 fdamR fop=n Siree

ofl AeIDAT TR FMARRIBT & IR GIRI H&1 SrRIw! 51y oK 2RI Ared of fpar & b s[arsdt wRUIE @l 8it Yrsde duell @I Jof ST 38 3|
There is a very serous kind of campaign going on. I strongly oppose this kind of detrimental policy decision. Guwahati
Airport should never be allowed to be privatised.

MADAM CHAIRMAN : Thank you. Now, Mr. Minister.
...(Interruptions)

AN ABCAT : PUA BP-TD 3MGaT dIcisl Al s AaTsT 3 3est



&€/ (uaatrer)

SHRI T.R. BAALU (SRIPERUMBUDUR): Madam, I would like to know whether the Government of India will come forward to
set up a university campus in Sriperumbudur in the name of Rajiv Gandhi...(Interruptions)

MADAM CHAIRMAN: The hon. Member, Mr. Bwismuthiary has not completed. You may continue please.

off AToTdHI o SAARRIF : vorsie Dl IRDR & W I JaIBIcT A dDid AP R $iSA DI Uelrse 9 bl 518 €, cifdpol vp Al S aG
3AD! §g D2 &= srm 3 garn areg @are; I would request the hon. Minister to restore the Air India flight from Guwahati to
Bangkok immediately....(=aemar)
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G€ | (caaurst)

MADAM CHAIRMAN: Please sit down. This is not the way. Nothing will go on record.

(Interruptions) 3€;*

oft 3ol R (Woreilz ofdor): ufefmic] srberRt Biforres B gamen @fay,.. . (caderer)

DR. M. THAMBIDURAI (KARUR): Madam, I would like to ask one question to the hon. Minister. Our hon. Chief Minister has
written a letter to the Prime Minister and to him also requesting that the new Domestic Terminal (T3) is hamed after our
beloved leader Dr. MGR, Puratchi Thalaivar. I would like to know whether he is going to consider it....(Interruptions)
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SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): We also support it....(Interruptions)
SHRI T.R. BAALU : Madam, we would like to associate....(Interruptions)
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ofl 316l PR : s, B3 I 3 ot uSeft, srpel wRRIA sitper Pifsre? diiz IFPR a1 o1&l B2 ADd,| ... (adEeT)
SHRI T.R. BAALU : It has to be today itself. There was an understanding....(Interruptions)
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* Speech was laid on the Table

THE MINISTER OF CIVIL AVIATION (SHRI AJIT SINGH): Madam Chairperson, I would like to thank all the Members who
participated in this debate. I know civil aviation is a sector where there are so many issues that people want to discuss.
Although this was regarding setting up of an University but some other issues have been raised. I know, many Members
want to raise many other issues. But I would like to thank the Members because, more or less, they have stuck to this
University thing.

Firstly, I would like to say that Mr. Ananth Kumar, my old friend and previous Civil Aviation Minister, mentioned that this Bill
has been brought in a hurry. I would like to mention that in 2006, Kaw Committee had recommended that a Civil Aviation

University be formed; 12th Planning Commission also mentioned it. We did not set it up just like that; we hired a world
renowned consultant KPMG. This is a world-class consulting company and they have examined and found that all the
necessary infrastructure is available at Fursatganj. They also have IGRUA there which runs an excellent pilots' training
institute and there is an airport also there.

So, first, it was not brought in a hurry, a management consultant was hired and Fursatganj has all the infrastructure. I can
understand demand for other places that this university should be set up. I would like to say that this is probably first
amongst many such universities, which may be set up.

Second thing is this. Mr. Ananth Kumar was very worried as to why we have brought this Bill and ignored the Civil Aviation
Authority Bill. First, I would like to say that these two Bills have nothing common that this has to be first and that has to be
second. The Civil Aviation Authority Bill replaces DGCA, gives it more financial operational autonomy. That is all. That
function is already carried out by DGCA. So setting up a university does not cause any problem that the Bill has not been
brought or why this Bill is being brought now. There is no connection. That Bill was introduced and we had requested you
also that the Standing Committee has already recommended this Bill and there is no need to send it again to the Standing
Committee. But as you insisted that it may be sent to the Standing Committee, so it has been sent to the Standing
Committee.

There is another thing that Fursatganj is a backward area and Bengaluru is a developed area. I agree that Bengaluru is a
very developed area. I went to a school, IIT Kharagpur when IIT was set up in Kharagpur in a building which was a former
prison and you know what has happened to this whole town and IIT today. So please do not say that Fursatganj is a
backward area, therefore, do not set up any university of excellence there.

Now, I will come straight to the concerns, many Members have - my friend Professor Saugata Roy and my very old friend
Shri Sharad Yadav — that we are privatising these airports built by Airports Authority of India. I would like to say
categorically that all these airports will continue to be owned by Airports Authority of India. We are not giving them away.
We are not privatising the airports. It is the management operations and future developments — maybe five years later
they want to built a terminal or extend something —that are being done through PPP mode but we are not giving away the



airports which were built by Airports Authority of India.a€| (Interruptions)

PROF. SAUGATA ROY (DUM DUM): What will happen to the AAI workers? Will they lose their job? That is very
important....(Interruptions)

MADAM CHAIRMAN : No gquestion-answers please.
...(Interruptions)

SHRI AJIT SINGH: Now, Shri Baalu had raised some questions about Greenfield Airport. We have not yet received the land
there. They are in the process. There are notified areas but the Government does not have it yet. They have just issued the
notification. The Government has every intention of making another airport there. In fact, you might have mentioned that
PPP, that this airport is being built, and we may take that into consideration while bidding for the Chennai Airport.

The second thing is about naming. For naming an airport, there is a well-established procedure. We need a unanimous
recommendation from the State, from the legislature and then the Cabinet takes it up. So for Madurai, you send a thing
...(Interruptions)

SHRI T.R. BAALU : Madam, I want to have a campus, a campus after the name of Shri Rajiv Gandhi. ...(Interruptions)

MADAM CHAIRMAN: No, this is not a question-answer session. I am sorry. Nothing will go on record. Only hon. Minister's
speech will go on record.

(Interruptions) 4€; »

SHRI T.R. BAALU : I want a campus at Sriperumbudur Constituency to be named in the memory of Shri Rajiv Gandhi.
...(Interruptions)

MADAM CHAIRMAN: It is not a Question Hour. No, sorry.
...(Interruptions)

SHRI AJIT SINGH: Madam Chairperson, my friend Baalu knows that we just do not deny anything that he requests.
...(Interruptions)

SHRI T.R. BAALU : I could not get the hon. Minister. ...(Interruptions)
SHRI AJIT SINGH: I said, my friend Baalu knows that we cannot deny anything that he requests. ...(Interruptions)
MADAM CHAIRMAN: Mr. Minister, you please address the Chair.
...(Interruptions)
SHRI AJIT SINGH: So, we will certainly look into setting up the campus....(Interruptions)
SHRI T.R. BAALU : That means you arel assuring the campus at Sriperumbudur....(Interruptions)
SHRI AJIT SINGH: We will certainly look into it....(Interruptions)
SHRI T.R. BAALU : Hon. Minister has given us an assurance....(Interruptions)
MADAM CHAIRMAN: This is not fair, Mr. Baalu. Please be seated.
...(Interruptions)
SHRI T.R. BAALU : Hon. Minister, you assured us to set up a campus. ...(Interruptions)

SHRI AJIT SINGH: I said, Mr Baalu, I will take your request very seriously and we will certainly look into it.
...(Interruptions)

SHRI T.R. BAALU : Mr. Minister, there is a slip for you. ...(Interruptions)
MADAM CHAIRMAN : This is not the way.

...(Interruptions)



DR. M. THAMBIDURAI (KARUR): What about the Tamil Nadu Assembly's Resolution for naming the new Terminal after
MGR? ...(Interruptions)

SHRI AJIT SINGH: Madam, I know that there are many requests for airports, and many of those places deserve an airport, I
will say that. ...(Interruptions) The Airports Authority is going to build 50 smaller airports in the next few years. I hope that
many of those requests can be fulfilled during that time. ...(Interruptions) My friend from Uttar Pradesh, Shri Shailendra
Kumar ...(Interruptions)

DR. M. THAMBIDURAI : Sir, you have not answered my question. Here, the procedure has been followed. ...(Interruptions)
What about naming the new terminal after MGR? ...(Interruptions)

SHRI AJIT SINGH: There is a procedure. ...(Interruptions) Madam Chairman, I explained to the hon. Member before hand.
Personally also I have explained to him. I will again explain to him personally. What I can say here is that there is a
question of changing name of the existing terminal and all that, and so you have to look into many such things.
...(Interruptions)

MADAM CHAIRMAN: Dr. Thambidurai ji, please sit down.

Yes, Mr. Minister.
SHRI AJIT SINGH: One of my friends wanted an airport in Bhadohi. ...(Interruptions)
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Madam Chairman, I would request the House to pass this Bill. ...(Interruptions)

MADAM CHAIRMAN : The question is:

"That the Bill to establish and incorporate a national aviation University to facilitate and promote aviation
studies and research to achieve excellence in areas of aviation management, policy, science and technology,
aviation environment, training in governing fields of safety and security regulations on aviation and other
related fields to produce quality human resources to cater to the needs of aviation sector and to provide for
matters connected therewith or incidental thereto be taken into consideration. "

The motion was adopted.

...(Interruptions)
18.43 hrs
At this stage, Shri P. Kumar and some other hon. Members came
and stood on the floor near the Table.
MADAM CHAIRMAN: Please go back to your seats.

...(Interruptions)

SHRI AJIT SINGH: Madam, I would request Dr. Thambidurai and my other colleagues. I will discuss with you how we name
the terminal and what can be done. ...(Interruptions)

DR. M. THAMBIDURAI : Already the Chief Minister has written a letter in this regard. ...(Interruptions)



SHRI AJIT SINGH: Please come and we will discuss how we name a Terminal. ...( Interruptions) It cannot be done in the
House. The proposal has to go to the Cabinet and the Cabinet considers it. ...(Interruptions)

MADAM CHAIRMAN: You please go back to your seats.
...(Interruptions)

SHRI AJIT SINGH: Dr. Thambidurai is a very reasonable person. I know that from my experience. He is a very reasonable
person. I will discuss with him and I will consider ...(Interruptions)

DR. M. THAMBIDURAI : I do not want to have any discussion...(Interruptions) It is a known fact that our Chief Minister has
followed the procedure and written a letter. ...(Interruptions)

SHRI AJIT SINGH: I will consider it very sympathetically. ...(Interruptions)

18.44 hrs
At this stage, Shri P. Kumar and some other hon. Members

went back to their seats.

MADAM CHAIRMAN: The House will now take up clause-by-clause consideration of the Bill.
The question is:
"That Clauses 2 to 48 stand part of the Bill."

The motion was adopted.

Clauses 2 to 48 were added to the Bill.

Clause 1, the Enacting Formula and the Long Title were added to the Bill.

MADAM CHAIRMAN: Now, the Minister may move that the Bill be passed.

SHRI AJIT SINGH: Sir, I beg to move:
"That the Bill be passed."
MADAM CHAIRMAN: The question is:
"That the Bill be passed"

The motion was adopted



